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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 06.10.2026 (TUESDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: 

1. Mention will be permitted only after notice (written or oral) to the other side. 

 

2. Mentioning by Counsels/Parties appearing through Virtual Mode will be taken up only after 

the conclusion of physical mentioning in the open Court. Further, the Counsels /Parties 

mentioning through Virtual Mode are invariably required to post the details in the chat box. 

 

3. Senior Advocates are requested to refrain from mentioning matters, as it may be 

inappropriate to the status they hold. 

 

4. To avoid interruptions during hearing and to provide optimum convenience to the Bench in 

granting opportunity to all the counsels/parties, those who appear by Virtual Mode are 

required to use "Raise Hand" option on Cisco WebEx. If this instruction is not obeyed, the 

Court Master will 'MUTE' the audio. 

 

For Admission (Fresh Cases) 

S.No Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) No. 
97/2026 

For Stay 

IA No. 1386/2026 

Anil Rajan Nair  
Shareholder of 

Schempp Ayurvedic 

Products Pvt Ltd 

Vs 

Hans-Martin Schempp 

Shareholder of 

Schempp Ayurvedic 

Products Pvt Ltd 

 

Mr. Anil Rajan Nair  
Party-in-Person 

Mr. S Dayanand  

2.  Comp App (AT) (CH) No. 

98/2026 

Delay in refiling 

IA No. 1409/2026 

 

Uma Estates and 

Infrastructure Pvt Ltd 

& Anr.  

 

Mr. Y Suryanarayana   

3.  Comp App (AT) (CH) 

(Ins) No. 484/2026 

For Exemption 

IA No. 1376 /2026 

For Additional Doc 
IA No. 1377 /2026 

 

Manish Kapoor  

Vs  

Surender Devasani, 

Liquidator of Vikram 

Structures Pvt Ltd & 
Anr. 

Ms. Deepika Murali Mr. V Shreekumar R1 

4.  Comp App (AT) (CH) No.  
89/2026  
  

Vattikuti Technologies  
Pvt Ltd    
Vs  
Registrar of Companies,  
Karnataka  

Mr. Arjun K Perikal   

5.  Comp App (AT) (CH) No. 

92/2026 

 

Hyderabad Securities 

Pvt Ltd  

Rep by its Director  

G Sridhar Reddy &      

2 Ors 

Mr. Y Suryanarayana   

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Orders 

S.No Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

6.  IA No. 1442/2026 

(To Adv. Hg.) 

in 

Comp App (AT) (CH) 
(Ins) No. 376/2024 

South India 

Corporation Pvt Ltd 

Vs 

Tamil Nadu Power 
Generation 

Corporation Ltd 

 

Mr. AR Ramanathan Mr. ST Raja 

7.  IA No. 1344/2026 

(For Condone Delay) 

in 

Comp App (AT) (CH) 

(Ins) No. 475/2026 

For Stay 

IA No. 1343/2026 

For Exemption 

IA No. 1345/2026 

S. Bhaskar Rao 

(Deceased) through 

Legal Rep  

S Kanyakumari & Anr.  

Vs 

Dr. Kondapalli Venkat 

Srinivas, Liquidator, 

Sai Bhaskar Irons Ltd 

& 2 Ors. 

 

Mr. Bendi Raviteja   

8.  Comp App (AT) (CH) No. 

10/2026 

Tono Thomas 

Vs 

Nowon Technologies 

Pvt Ltd & 7 Ors 

 

Mr. K Gowtham Kumar Mr. Nikhilesh M Rao R8 

9.  Comp App (AT) (CH) 

(Ins) No. 441/2026 

For Stay 
IA No. 1254/2026 

 

 

 

(Interim Order) 

Gulam Mustafa  

Erst. Managing 

Director of Gulam 
Mustafa Enterprises 

Pvt Ltd 

Vs 

India Housing Fund & 

3 Ors. 

WITH 

Mr. Arjun Rao Ms. Deepika Murali 

Ms. Shankari Mishra  

Mr. Maulik Chokshi R3 
 

 

 

10.  Comp App (AT) (CH) 

(Ins) No. 382/2026 

For Stay 

IA No. 1093/2026 

 

(Interim Order) 

Gulam Mustafa 

Enterprises Pvt Ltd  

Vs 

Piramal Enterprises Ltd  

WITH 

Mr. Arjun Rao  

11.  Comp App (AT) (CH) 

(Ins) No. 385/2026 

For Stay 

IA No. 1103/2026 

(Interim Order) 

Gulam Mustafa 

Enterprises Pvt Ltd  

Vs 

Piramal Enterprises 

Limited 

WITH 

Mr. Arjun Rao  

12.  Comp App (AT) (CH) 

(Ins) No. 102/2026 

For Exemption 
IA No. 307 & 309/2026 

For Stay 

IA No. 308/2026 

 

(Interim Order) 

Gulam Mustafa 

Enterprises Pvt Ltd 

Vs 
Piramal Enterprises Ltd 

Mr. Arjun Rao Mr. Bendi Raviteja 

 

 

 

 

 

 



 

3 
 

For Hearing (Part Heard) 

S.No Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
13.  Comp App (AT) (CH) 

(Ins) No. 286/2026 

For Stay  

IA No. 806/2026 

 

 

 

Nukala Savitri, 

Personal Guarantor of 

SVSVS Projects Pvt Ltd 

Vs 

Bank of Maharashtra 

Ltd & Anr 

WITH 

Ms. S Manjula Devi Mr. T Ravichandran R1 

14.  Comp App (AT) (CH) 

(Ins) No. 288/2026 

For Stay 

IA No. 809/2026 

 

NNBV Venkateshwara 

Rao, Personal 

Guarantor of SVSVS 

Projects Pvt Ltd 

Vs 

Bank Of Maharashtra 

Ltd & Anr. 
 

Ms. S Manjula Devi Mr. T Ravichandran R1 

 

Admission - Notice Ordered  

A. With Interim Order 
 

S.No Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
15.  Comp App (AT) (CH) 

(Ins) No. 272/2026 

For Direction 

IA No. 1188/2026 

 

IFCI Factors Ltd 

Vs 

Empee Holdings&4 Ors 

 

Mr. Mayur Mundra Mr. Rohan 

Rajaseakaran R1 

16.  Comp App (AT) (CH) 

(Ins) No. 470/2026 

For Exemption 

IA No. 1324/2026 

For Stay 

IA No. 1326/2026 

 

Samson T George &      

2 Ors 

Vs 

Bejo Thomas & 2 Ors 

Mr. Sunny Sheen 

Akkara 

 

B. Without Interim Order 
 

17.  Comp App (AT) (CH) No. 
82/2026 

For Direction 

IA No. 1114 & 

1115/2026 

 

M. Ct. P. Chidambaram  
Vs  

Sivagami Holdings Pvt 

Ltd & Anr.  

Ms. Subathra Mylsamy  

18.  Comp App (AT) (CH) 

(Ins) No. 85/2026 

For Stay 

IA No. 239/2026 

Farooq Ali Khan 

Vs 

Alok Kailash Saksena 

RP, Associate Decor Ltd 

& 7 Ors. 

 

Mr. Sivaramakrishnan 

MS 

Ms. Priyadarshini 

Natarajan R1 

Cyril Amarchand 

Mangaldas R3-R5 

Ms. Arva Merchant R6 

19.  Comp App (AT) (CH) 

(Ins) No. 287/2026 

For Stay 

IA No. 807/2026 

Manideep Karampuri 

Vs 

Murali Mohan 

Chevuturi, Liquidator, 

Mithra Yarns Pvt Ltd & 

2 Ors. 

 

Ms. Aishwarya 

Nandiwada 
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Old Cases 
(Requests for adjournment will not be entertained) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
20.  TA (AT) No. 282/2021 

(Comp App (AT) No. 
82/2020 

For Stay 

IA No. 1344/2020 

For Exemption 

IA No. 1345/2020) 

 

Baby Mathew & Anr. 

Vs 
Mar Jacob 

Thoomkuzhy & 9 Ors. 

 

WITH 

UKCA & Partners Dr. KS Ravichandran 

R5- R10 

21.  TA (AT) No. 284/2021 

(Comp App (AT) No. 

98/2020 

For Stay 

IA No. 1592/2020 

For Exemption 

IA No. 1593/2020) 

 

Biju George & 12 Ors. 

Vs 

Jeevan Telecasting 

Corporation Ltd&5 Ors 

Dr. KS Ravichandran 

Ms. S Manjula Devi 

UKCA & Partners 

R1, R6 

Mr. Menon- R2-R5 

22.  Comp App (AT) (CH) 

(Ins) No. 303/2021 

Pradeep Kumar & 52 

Ors 

Vs 

Rajendran, RP of Bristo 
Foods Pvt Ltd & 3 Ors 

 

Mr. Philip Mathew Mr. Vinod PV- R1 

Mr. Sankar P Panicker 

R2, R4 

23.  Comp App (AT) (CH) No. 

42/2022 

For Stay 

IA No. 531/2022 

The Assistant 

Commissioner of GST 

and Central Excise 

Vs 

Ramakrishnan 

Sadasivan, Liquidator 

of Thiru Arooran 

Sugars Ltd. 

WITH 

Mr. P Raj Kumar 

Jhabakh 

Mr. B Dhanaraj 

24.  Comp App (AT) (CH) 

No. 44/2022 

For Stay 

IA No. 539/2022 

The Assistant 

Commissioner of GST 

and Central Excise 

Vs 

Ramakrishnan 

Sadasivan, Liquidator 

of Thiru Arooran 

Sugars Ltd. 
WITH 

Mr. P Raj Kumar 

Jhabakh 

Mr. B Dhanaraj 

25.  Comp App (AT) (CH) 
No. 52/2022 

SC Dakshinamurthy 
Proprietor of Sethu 

Transports 

Vs 

Ramakrishnan 

Sadasivan, Liquidator 

of Thiru Arooran 

Sugars Ltd & Anr. 

WITH 

Mr. R Subramaniam 
Raja 

Mr. B Dhanaraj- R1 
Mr. TK Bhaskar- R2 

26.  Comp App (AT) (CH) No. 

131/2022 

For Stay 

IA No. 1130/2022 

For Urgent Hearing 

IA No. 271/2023 

RV Tyagarajan 

Suspended Director of 

Thiru Arooran Sugars 

Ltd 

Vs 

Ramakrishnan 

Sadasivan, Liquidator 

of Thiru Arooran 
Sugars Ltd & Anr. 

WITH 

Mr. R Parthasarathy Mr. B Dhanaraj- R1 

Mr. TK Bhaskar- R2 
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27.  Comp App (AT) (CH) 

No. 57/2023 

For Stay 

IA No. 677/2023 

To implead 

IA No. 5/2024 

Delay in representation 
IA No. 674 & 676/2023 

The Tamil Nadu 

Sugarcane Farmers 

Association 

Vs 

Ramakrishnan 

Sadasivan, Liquidator 

of Thiru Arooran 
Sugars Ltd & Anr 

 

Mr. E Prabu Mr. B. Dhanaraj- R1 

Mr. TK Bhaskar- R2 

28.  Comp App (AT) (CH) 
(Ins) No. 137/2022 

Samrat Khanna 
Vs 

LEPL Projects Limited 

WITH 

Mr. K Gaurav Kumar 
Mr. S Kishandan 

Mr. Y Suryanarayana 

29.  Comp App (AT) (CH) 

(Ins) No. 138/2022 

Balaji Durairaj 

Vs 

LEPL Projects Limited 

 

Mr. K Gaurav Kumar 

Mr. S Kishandan 

Mr. Y Suryanarayana 

30.  Comp App (AT) (CH) 

(Ins) No. 363/2022 

Renuka Devi 

Rangaswamy, RP of 

Regen Infrastructure 

and Services Pvt Ltd. 

Vs 

Regen O&M Services 

Ltd & 3 Ors 

 

Mr. TK Bhaskar 

Mr. Mayan H Jain 

Ms. J Parimalam R2 R3 

31.  Comp App (AT) (CH) 

(Ins) No. 86/2023 

Regen Powertech Pvt 

Ltd, Rep by Erstwhile 

RP Ebenezar Inbaraj 

Ltd 

Vs 

Regen Infrastructure 
and Services Pvt Ltd & 

7 Ors 

Mr. Surya Teja SS 

Nalla 

Mr. TK Bhaskar- R1 

Ms. J Parimalam-R2, 

R3 

 

For Hearing  

A. With Interim Order 
 

S.No Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
32.  Comp App (AT) (CH) 

(Ins) No. 53/2025 

For Stay 

IA No. 194/2025 

 

 

 

Anand Jain, Suspended 

Director of Hallmark 

Infrastructure Pvt Ltd 

Vs 

Pathukasahasram 

Ragunathan Raman, 

IRP of Hallmark 

Infrastructure Pvt Ltd 

& Anr 

 

Mr. Rahul Balaji Mr. B Dhanaraj R1 
Mr.S Sathiyanarayanan 
R2 

33.  Comp App (AT) (CH) 

No. 119/2025 

For Stay 

IA No. 1346/2025 

Saraswati Power and 

Industries Pvt Ltd. 

Vs 

Yeduguri Sandinti 

Jagan Mohan Reddy & 
8 Ors. 

WITH 

Mr. Maharshi Viswaraj Mr. Y Suryanarayana 

R1 R2 

Mr. Roshan Atiq R4 

Mr. Avinash Krishnan 

Ravi R6 
Mr. Krishna Sumanth 

R7 

34.  Comp App (AT) (CH) No. 

128/2025 

For Stay 

IA No. 1435/2025 

Yeduguri Sandinti 

Vijaya Rajasekhara 

Reddy 

Vs 

Yeduguri Sandinti 

Jagan Mohan Reddy & 

8 Ors. 

Mr. Arjun Suresh Mr. Y Suryanarayana 

R1 R2 

Mr. Roshan Atiq R5 

Mr. Krishna Sumanth 

R7 
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35.  Comp App (AT) (CH) 

(Ins) No. 645/2025 

For Stay 

IA No. 1791/2025 

Gadde Taraka Ramarao 

Vs 

Transstroy (India) Ltd & 

Anr 

WITH 

 

Mr. VK Sajith Mr. Pradeep Joy R2 

36.  Comp App (AT) (CH) 

(Ins) No. 646/2025 

For Stay 

IA No. 1792/2025 

Gadde Taraka Ramarao 

Vs 

Transstroy (India) Ltd 

& Anr 
 

 

Mr. VK Sajith Mr. Pradeep Joy R2 

B. Without Interim Order 
 

37.  Comp App (AT) (CH) 

(Ins) No. 01/2024 

For Stay 

IA No. 03/2024 

For Exemption 

IA No. 04/2024 

To Adv. Hg. 

IA No. 963/2024 

Radiant Corporation 

Pvt Ltd, Rep by its 

Authorized Rep KVV 

Janardhana Rao 

Vs 

Gullapalli Kishore 

Babu, Chairperson of 

the Monitoring 
Committee of Jeevan 

Polymers Pvt Ltd & Anr 

 

Mr. Ch. Siddhartha 

Sarma 

Ms. JVL Bharati- R1 

Mr. Manjeet Bucha, CS 

R2 

38.  Comp App (AT) (CH) 

No. 35/2024 

For Stay 

IA No. 611/2024 

For Urgent Hearing 

IA No. 1312/2024 

 

Sanyog Kumar Thakur 

Vs 

Star Agrotech Pvt Ltd & 

3 Ors 

Mr. V Ravi Kumar Mr. Y Suryanarayana 

R1-R4 

39.  Comp App (AT) (CH) 

(Ins) No. 335/2024 

For Direction 

IA No. 260/2026 

Jain Irrigation Systems 

Ltd 

Vs 

Ramakrishnan 

Sadasivan, Liquidator 

of Thiru Arooran 

Sugars Ltd & Anr 

 

Mr. BSV Prakash 

Kumar 

Mr. B Dhanaraj- R1 

Mr. TK Bhaskar- R2 

40. \ Comp App (AT) (CH) 

(Ins) No. 426/2024 

Omkara Assets 

Reconstruction Pvt Ltd 

Vs 
Mantharasalam 

Palanisamy & Anr. 

WITH 

Mr. T Ravichandran Mr. Chirag Gupta- R1 
Mr. Bhagavath 

Krishnan- R2 

41.  Comp App (AT) (CH) 

(Ins) No. 434/2024 

Omkara Assets 

Reconstruction Pvt Ltd 

Vs 

Mantharasalam 

Palanisamy & Anr. 

 

Mr. T Ravichandran Mr. Chirag Gupta- R1 

Mr. Bhagavath 

Krishnan- R2 

42.  Comp App (AT) (CH)  
No. 31/2025  
For Stay  
IA No. 478/2025  
  

The Registrar of  
Companies, Karnataka  
Vs  
Azim Premji Trustee  
Company Pvt Ltd  

WITH 

Mr. Avinash Krishnan 

Ravi  

Mr. H Karthik Seshadri  

43.  Comp App (AT) (CH)  
No. 32/2025  
For Stay  
IA No. 479/2025  

The Registrar of  
Companies, Karnataka  
Vs  
Azim Premji Trustee  
Company Pvt Ltd   

 

Mr. Avinash Krishnan 

Ravi  

Mr. H Karthik Seshadri  
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44.  Comp App (AT) (CH) 

(Ins) No. 87/2026 

For Stay 

IA No. 250/2026 

For Exemption 

IA No. 251/2026 

 

R Venkatakrishnan, 

Liquidator - Star Trace 

Pvt Ltd 

Vs 

Hindustan Copper Ltd 

Mr. Ashwin Shanbhag Mr. Antony R Julian 

45.  Comp App (AT) (CH) 

(Ins) No. 249/2026 

Jiva International PTE 

Ltd 

Vs 
Vintage Coffee Pvt Ltd 

 

Mr. K Nishanth  

 

12:00 PM 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

46.  Comp App (AT) (CH) 

(Ins) No. 468/2025 

For Stay 

IA No. 1333/2025 

To dispense with 

IA No. 1334/2025 

For Interim Injunction 

IA No. 454/2026 

 

HDFC Ltd, 

Now known as HDFC 

Bank Ltd. 

Vs 

S Amarendran, RP 

Sabari Realtors Pvt Ltd 

& 2 Ors. 

WITH 

Mr. N Ravishankar 

Vallatharasu 

 

Mr. Kaushik N Sharma 

R1 

Ms. Hema Srinivasan 

R3 

47.  Comp App (AT) (CH) 

(Ins) No. 469/2025 

To dispense with 

IA No. 1335/2025 

For Stay 

IA No. 1336/2025 

For Interim Injunction 
IA No. 455/2026 

 

HDFC Ltd, 

Now known as HDFC 

Bank Ltd 

Vs 

S Amarendran, RP 

Sabari Realtors Pvt Ltd 

& 2 Ors 
WITH 

Mr. N Ravishankar 

Vallatharasu 

 

Mr. Kaushik N Sharma 

R1 

Ms. Hema Srinivasan 

R2 

48.  Comp App (AT) (CH) 
(Ins) No. 470/2025 

For Exemption 

IA No. 1337/2025 

For Stay 

IA No. 1338/2025 

Usha K Jolly 
Charitable Trust 

Vs 

S Amarendran & 5 Ors 

 

Mr. S Rajasekar  
 

Mr. Kaushik N Sharma 
R1 

Ms. Hema Srinivasan 

R2 

Mr. Vishnu Mohan R3 

R5 

 

02:00 PM 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

49.  Comp App (AT) (CH) 

(Ins) No. 360/2026 

For Stay 

IA No. 1014/2026 

For Exemption 

IA No. 1015/2026 

For Additional Docs. 

IA No. 1016/2026 

For Direction 

IA No. 1017/2026 

 
(Interim Order) 

Nuzhat Aisha Naseer 

Vs 

Canara Bank & 3 Ors. 

 

 

 

WITH 

Mr. Aravind Reddy H Mr. Pranava Charan R1 

R3  
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50.  Comp App (AT) (CH) 

(Ins) No. 361/2026 

For Exemption 

IA No. 1018/2026 

For Direction 

IA No. 1019/2026 

For Stay 
IA No. 1020/2026 

For Additional Docs. 

IA No. 1021/2026 

 

(Interim Order) 

Awaiz Ahmed 

Vs 

Canara Bank & 3 Ors. 

 

 

 

 
WITH 

Mr. Aravind Reddy H Mr. Pranava Charan R1 

51.  Comp App (AT) (CH) 

(Ins) No. 363/2026 

For Exemption 

IA No. 1023/2026 

For Additional Docs. 

IA No. 1024/2026 

For Direction 

IA No. 1025/2026 

For Stay 

IA No. 1026/2026 

 

(Interim Order) 

Naseer Ahmed 

Vs 

Canara Bank & 3 Ors. 

Mr. Aravind Reddy H Mr. Pranava Charan  

R1 R2 

52.  Comp App (AT) (CH) 

No. 57/2024 
For Stay 

IA No. 826/2024 

To Adv. Hg. 

IA No. 579/2025 

 

Indira Devi 

Vs 
NRI Power & Infra 

Corporation Pvt Ltd & 

8 Ors 

WITH 

Mr. Rohan Aloor Mr. Y Suryanarayana 

R2 

53.  Comp App (AT) (CH) 

No. 63/2024 

For Stay 

IA No. 884/2024 

For Exemption 

IA No. 885/2024 

 

(Interim Order) 

Kodidala Pedda 

Venkata Subbaiah 

Vs 

Koneru Gandhi&7 Ors 

Mr. TK Bhaskar Mr. Y Suryanarayana 

R1 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: itsupport.chennai@nclat.gov.in , vcnclatchennai5@gmail.com  
6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

         VC Support – Ms. Anusha, Ms. Hemavathy Krishnan and Mr. P Karthick Sharma (044-28880500),  

         or through email on e-mail ID: itsupport.chennai@nclat.gov.in , vcnclatchennai5@gmail.com 
 
 

Copy to:                         By the order of Hon’ble Member (Judicial) 

                                         Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 
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